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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WEST ZONEAT, PUNE

ORIGINAL APPLICATION NO. 179 OF 2024 (WZ)

IN THE MATTER OF
Mr. Surti Mohmmed Aaqib ...Applicant
Versus
M/s. A. R. Enterprise & Ors. ...Respondents

AFFIDAVIT IN REPLY ON BEHALF OF THE

RESPONDENT NO. 2 (GUJARAT POLLUTION CONTROL BOARD)

1. I, T.C. Patel, Adult, holding the post of Environment Engineer &
Unit Head-Ahmedabad City with the respondent No. 2 (Gujdrat
Pollution Control Board), do hereby state on solemn affirmation
that I am duly authorized signatory of GPCB in Hon’ble National
Green Tribunal in O.A.No. 179 of 2024 (Mr. Surti Mohmmed

Aaqib Versus M/s. A. R. Enterprise & Ors.)

2. It is submitted that the answering respondent is committed to

; 2 A ‘f'\é&‘% discharge its statutory functions and obligations. The answering
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commitment with whatever limited resources and manpower at

its disposal.

3. Itisrespectfully submitted that the present affidavit is being filed
in compliance of the directions issued by Hon'ble National Créen
Tribunal in O. A. No. 179 of 2024 (Mr. Surti Mohmmed Aaqib
Versus M/s. A. R. Enterprise & Ors.) inter alia directing Gujarat
Pollution Control Board (GPCB) to file reply affidavit in the

matter by way of its orders dated 30.08.2024 & 14.11.2024.

4.  Itis submitted that the impugned industry M/s. A. R. Enterpi;ise
is a small scale industry engaged in Bleaching & Printing of Cloth
and the industry has obtained Consolidated Consent &
Authorization (CC&A) order no. AWH-126834 from Gﬁja rat
Pollution Control Board (GPCB) for Bleaching & Printiné of
Cloth-3,30,000 Meters /Month, which is valid up to 21.03.2027. A
copy of the CC&A order no. AWI 1126834 is annexed heretQ‘ and

marked as ANNEXURE-RI (Colly)

5. Itis respectfully submitted that inspection of the impugned unit

i.e. Respondent No. 1 (M/s. A. R. Enterprise) was carried out by

R,

i‘:\\, officials of the Board on 29.01.2024 with reference to the
L\ o\
‘f-/-;C()lnplaint of Shri Surti Imran Yakubbhai. Copy of the inspection

report dated 29.01.2024 is annexed hereto and marked’.‘as

ANNEXURE-RII (Colly) for ready reference.

CES
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[t is submitted that during inspection of M/s. A. R. Enterprise on
29.01.2024, it was observed that the industry has provided one
Steam Boiler (Capacity: 0.7 TPH) with MDC (Multi~cycloné Dust
Collector) and proposed water scrubber as APCM (Air POHUtiOh
Control Measures), however water scrubber still not installed.
Unit has also TFH (Capacity: 400 U) with APCMs APH (Air Pre—
heater) & MDC (Multi-cyclone Dust Collector). Unit had utﬂ-i}zed
only waste fire wood as fuel. No lignite stock was obsé%ycd.
During visit, boiler, TFH and provided all APCM were found in
operation. During inspection on 29.01.2024, one flue gas emiésion
sample was collected from the common stack attached to the
Steam Boiler & TFH. Analysis results of the air sample tabulated

hereunder show that all the parameters were within the consent

limits:
Sr. | Parameter Result | Consented
Limit
1 PM (mg/Nm?) 110.19 150
2 | SOy (PPM) 1933 100
3 | NO,(PPM) 1.02 50

(,opy of the analysis report of the flue gas sample C()]I(éct.c_a is

annexed hereto and marked as ANNEXURE-RIII (Colly).

Though analysis results of the flue gas sample was conforming to
the consented limits, GPCB issued Show Cause Notice to M /s. A.

R. Enterprise on 12.04.2024 for the following irregularities / flaws

o
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observed during the inspection of M/s. A. R. Enterprisc on
29.01.2024:
1) Unit has provided one steam boiler (Capacity: 0.7 'I%PH)
with only MDC, unit still not installed water scru b.‘be'r as
Air Pollution Control Devise (APCD) as per the CTE
condition.

2) Unit has not maintained used cartridge record.

A copy of the Show Cause Notice dated 12.04.2024 is annexed

hereto and marked as ANNEXURE-RIV (Colly).

8.  Itis further submitted that M/s. A. R. Enterprise has subnijitted
the reply to GPCB’s Show Cause Notice dated 12.04.2024 vide
their letter dated 23.04.2024 stating that:

1) We arc using White Coal (briquettes) & Fire Wood as fiml.
So, we have not installed Water Scrubber as APCM (Air
Pollution Control Mecasures. We assure you to install and
commission Water Scrubber as and when required.

2) We are maintaining record of used Cartridge, pre-treatment
for RO Plant. We are attaching copy of the same for your
reference. Also we undertake to maintain records

regularly.
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A copy of the reply letter dated 23.04.2024 received from M/s. A.

R. Enterprise is annexed hereto and marked as ANNEXURE-RV

(Colly).

[t is respectfully submitted that inspection of the impugned unit

i.e. Respondent No. 1 (M/s. A. R. Enterprise) was carried out by

GPCB recently on 19.11.2024. Copy of the inspection report dated

19.11.2024 is annexed hereto and marked as ANNEXURE-RVI

(Colly). The observations in the inspection report dated

19.11.2024 showing the recent compliance status of the industry

arc summarized as under:

Al

9.2

General Observations: During visit unit is found in opcr’ation
and bleaching and printing of cloth is going on. Unit has CCA
for Bleaching and Printing of Cloth - 3,30,000 Meter/Month
with ZLD conditions, valid up to 21/03/2027. Unit has
provided Jiggers - 8 nos., Jet - 1 no., Stentor - 1 no., F]a£ Belt
- 02 nos., Calendar - 1 no. and Zero Zero - 1 no.

Water Observations: Source of fresh water is bore well. Flow
meter is provided with Borewell and reading observed was
3092.112 M3. Unit has obtained CGWA certificate for 72.50
KLD ground water extractions, which expired | on
01/02/2024. Now, unit has applied for CGWA Cel'tii:iCate
rencwal. The wastewater generated from manufactu 1“in g

activity is treated in provided ETP to achieve Z1L.D. Unit has

@2
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provided Primary-Secondary-Tertiary ETP units, UF, RQ—I,
RO-2, MEE and centrifuge. During visit, provided ETP units
are found in operation. Unit has provided facility for sludgc
removal facility from secondary settling tank. As per flow
meter provided the readings observed are, 1) After tertyié‘rvy -
14137 M3, 2) RO permeate -16086.123 m3, 3) RO rejgct -
2310.77.77 m3 and 4) MEE condensate - 1104 m3. Un'i‘t‘has

maintained ETP logbook and Borewell logbook.

9.3 Air Observations: Unit has provided 1- Steam Boiler (Cap.:

0.75 TPH) with MDC and water scrubber and 1- TFH (Cap.:
400 U) with APH and MDC as an APCM with common S:té:ck.
Wood is used as fuel. During visit boiler, TFH and APCM érc
found in operation. One stack sample is collected "'f‘;om
common stack.

Hazardous Waste Observations: Unit is member of Eco care
TSDF site, valid up to 13/02/2025 for disposal of ETP sludgg
During visit @ 4 MT ETP sludge & 2.2 M'T MEE salt ()bséitycci

stored.

During the inspection of M/s. A. R. Enterprise on 19.11 2024, one

flue gas air sample was collected from the common stack attached

with the Steam Boiler and the Thermic Fluid Heater (T FH)A and

analysis results tabulated hereunder show that all the par amctm S

were well within the consented limits.

O
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Sr. Parameter Result Consented
Limit
1 | PM(@mg/Nm® | 20 | 150 -.
2 | SO,(PPM) | 1125 100
3 | Noepmy | 0122 | 50 |

Copy of the analysis report of the flue gas sample is annexed

hereto and marked as ANNEXURE-RVII (Colly)

11.  Itis evident from the Inspection Report dated 19.11.2024 Lh;t_'thé
industry was operating ETP to achieve ZLD, industry haé‘f now
upgraded their Air Pollution Control System of the Boilé.r by
installing Water Scrubber and the flue gas emission from the
industry was conforming to the consented standards. It is

pertinent to mention here that no major non-compliance was

observed during inspection of M/s. A. R. Enterprise on 19.11.2024

12, It is respectfully submitted that the impugned industry was
visited on several times in the year of 2024 (i.c. on 29.01‘.2024,
02.05.2024, 19.07.2024, 16.10.2024, & 19.11.2024) but no any

"0 VAz {@z(
H"p}” unlawful / indiscriminate effluent discharge was observed from

( /G, M. RAVALY :
N 127401, SECTOR-TIAL . . . . :
D\ canpninacar | o fBthe industry. It is further submitted that unlawful discharge of
s O&eg. to. 06/91 .

) . . . .

N untreated industrial effluent is only apprchension of - the

petitioner and the industry is operating their ETP to achieve ZLD.

13. Morcover, it is pertinent to mention here that based on

verification done on 31.03.2024, Ahmedabad Muniﬁcipal

o
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Corporation (AMC) has sent a letter dated 14.05.2024 to GPCB
stating that that no any connection in AMC’s drainage f‘inc is
found from the premises of M/s. A. R. Enterprise. A copy of the
AMC’s letter dated 14.05.2024 is annexed hereto and markeci as

ANNEXURE-RVIII (Colly).

14. Itisrespectfully fu1ther submitted that GPCB, as duty bound, has

takert -appropriate “actions” from time to'itime against the

e e E P R 6
/ (e

“impugned unit based on merits and extent of the irregularities

- observed during the -inspections /by GPCB officials, including

P

inspections carried out with. reference to complaints received

from the applicant in the present matter.

What is stated herein above is true to the best of my knowledge and

information and beliefs.

Solemnly affirmed, on the oath of this 215t day of November, 2024 at

Gandhinagar.
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1 ANNEXURE-RI 44

-~  GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

b o W
“’; GANDHINAGAR - 382010,
G!plc B (T) 079-23232152

BY RPAD

In exercise of the power conferred under section-25 of the Water (Prevention

and Control of Pollution) Act-1974, under section-21 of the Air (Prevention and

Control of Pollution) Act-1981 and Authorization under rule 6(b) of the Hazardous &

other wastes (Management and Transboundary Movement) Rules'2016, framed
under the EP Act-1986.

And whereas Board has received on line consclidated consents &
Authorization (CC&A) Renewal cum amendment application inward No: 270724
dated 22/03/2023 for the consolidated consent and authorization (CC & A) of this
Board under the provisions / rules of the aforesaid Acts Consent & Authorization is
hereby granted as under.

‘CONSENT AND AUTHORISATION:
(Under the provisions / rules of the afore said environmental acts)

To,

M/s. A.R.Enterprise

PWD Guest House, Chandola Lake,
Danilimda, Ahmedabad — 3800228.

1. Consent Order No: AWH-126834 Date of Issue: 08/06/2023.

2. The consents shall be valid up to 21/03/2027 for use of outlet for the discharge of
trade effluent and emission due to operation of industrial plant for manufacture of
the following items / products:

' Sr. Product Capacity ‘
. No
. | 1. | Bleaching and Printing of Cloth | 3,30,000 Meter/Month ‘

SPECIFIC CONDITION:

1. Industry shall comply with the order of the Hon’ble High Court in the
matter of writ petition no.PIL 98/2021 and PIL 110/2021.

2. Industry shall submit “No drainage connection” letter of AMC.

3. Industry shall provide stand alone ZLD within premises for industrial
effluent.

4. Industry shall renew CGWA permission for withdrawal of ground water
time to time & submit a copy to this office.

5. Industry shall not withdraw ground water without prior permission from
CGWA as per Hon’ble NGT order.

6. As. per the provision of Rule 18 of Solid waste Management Rule-2016,
you are directed to make arrangement in utility to replace at least five
percent (5%) of your solid fuel requirement by ‘Refused Derived Fuel’ i.e

N RDEF.

> 7. Industry shaltfloemd)H gﬂj%ﬁ’ﬂ{‘@d“ é;r?tt;iaha? o{ the Board.

Website : http%:a/égg)gft%.gu1arat.gov.|n @(




8.

3.0
3.1
3.2

3.3
3.4
3.5
3.6

3.7

3.8

3.9

4.0 CONDITIONS UNDER THE AIR ACT:
4.1 The following shall be used as a fuel in boiler & TFH respectively :
Sr. | Utility Fuel Quantity
No.
1. Steam Boiler (0.75 TPH) 1 s rted coal /briquette/ white coal | 1.2 MT/Month |
2. | TFH (400 U) ]
3. | RDF 5% of total solid fuel
4.2 The flue gas emission through stack attached to Boiler & TFH shall conform to
the following standards: o
Stack Stack Stack APCM Parameter | Permissible |
No. attached to height 7 Limit
Steam Boiler Cyclone + . 3N
1. (0,75 TPH) water Particulate | 150 mg/Nm
: matter
30m scrubber + S0 100 oM
2. | TFH (400 U) Multi Dust | £ pgq
_ ~ Collector | " _ PP
4.3V There shall be no Process emission from manufacturing process & other

149

Industry shall comply with fly ash notification 1999 as amended there
after & dispose of fly ash only as per provision of notification & MoEF
guidelines.
Industry shall manage Solid Wastes generated from industrial activities
as per Solid Waste Management Rules-2016 (solid waste as defined in
Rule-3(46)).
CONDITIONS UNDER THE WATER ACT:
Source of water: Borewell.
The quantity of industrial water consumption shall not exceed 72 KLD (Fresh:
47 KLD+ RO Permecate & condensate of MEE: 25 KLD). N
The quantity of Domestic water consumption shall not exceed 02 KLD.
The quantity of Domestic effluent from the factory shall not exceed 1.5 KLD.
Domestic effluent shall be disposed off through scak pit system.
The quantity of industrial effluent from manufacturing process & other ancillary
industrial operations shall not exceed §1.09 KLD.
Industnial effluent shall be treated into primary, secondary and tertiary, Effluent
treatment plant followed by UF, RO Plants (Two Stage) and MEE. RO permeate
(41 KLD), MEE condensate (6 KLD) shall be reused in process while RO reject
(10 KLD) shall be subjected to MEE within premises in order to achieve Zero
Liguid Discharge (ZLD)
Industry shali provide fixed pipeline with flow meter for reuse of RO permeate,
MEE condensate & as well as inlet to MEE and maintain its record at site on
day to day bases.
Industry shall maintain log book for daily operation of ETP including quantity of
water consumption, effluent generation and feed to RO plants, MEE, steam
consumption for MEE and make it available at site for inspection.

ancillary operation.

Page 2 of 7
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- GUJARAT POLL§.9I'ION CONTROL BOARD

S PARYAVARAN BHAVAN, SECTOR 10-A,
b

‘-’; GANDHINAGAR - 382010,

GuPCB | (T) 079-23232152

4.4 Stack monitoring facilities like port hole, platform/ladder etc., shall be
provided with stacks/vents chimney in order to facilitate sampling of gases
being emitted into the atmosphere.

45 concentration of the following parameters in the ambient air within the premises
of the industry shall not exceed the limits specified hereunder as per National
Ambient Air Quality Standards issued by MoEF & CC dated 18th November-
2009.In addition to following parameters Industry shall also carry cut AAQ

A monitoring of all other applicable parameter as per MOEF notification dated
18/11/2009 and submit the report to the Board.

| Sr. Pollutant ngin;?ed | Concentration
No. . Ave%age in Ambient air
_ 3 Annual 50
1. | Suiphur Dioxide (SO5), pg/ m 24 Hours 80
) .. 3 Annual 40
2. | Nitrogen Dioxide (NO7), pg/ m 24 Hours 80
3 Particulate Matter Annual 60
| (Size less than 10 pm) OR PM10 pg/ m* 24 Hours 100
4 Particulate Matter Annual 40
* | (Size less than 2.5 ym) OR PM 2.5 pg/m® | 24 Hours 60

46 The induétry shall take adequate measures for control of noise levels from its
own sources within the premises so as to maintain ambient air quality standards

h in respect of noise to less than 75dB(A} during day time and70 dB (A) during
night time. Daytime is reckoned in between 6a.m. and10 p.m. and nighttime is
reckoned between 10 p.m. and 6 a.m.

4.7 The applicant shall provide portholes, ladder, platform etc at chimney(s) for
monitoring the air emissions and the same shall be open for inspection tofand
for use of Board's staff. The chimney(s) vents attached to various sources of
emission shall be designed by numbers such as S-1, $-2, etc. and these shall
be painted /displayedto facilitate identification.

5.0 Authorization under Rules 6(2) of Hazardous and other Wastes
[Management & Transboundary Movement] Rules — 2016. [Form -2]

Form for grant of authorization for occupier or operator handling Hazardous
waste.

5.1  Numberof authorization: AWH-126834 Date of Issue: 08/06/2023.

) Clean Gujarat Green Gujarat
Website : https};://g?cft%.gujarat.gov.in
age 3o

N
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9.3
54

5.5

151

13

M/s. A. R. Enterprise, is hereby granted an authorization based on the

enclosed signed

inspection

report for generation, collection, treatment,

storage, transport of hazardous waste on the premises situated PWD Guest
House, Chandola Lake, Danilimda, Ahmedabad — 3800228.

Sr. | Hazardous | Quantity | Schedule | Method of Disposal
No. | Waste ' Category
Collection, Storage, Transportation
1. | ETP Sludge ;2.4 MT/Yr =353 1g Disposal at authorized TSDF.
Discarded Collection, Storage,
. 240 Nos./yr Decontamination, Transportation &
2. | container -33.1 ) . .
Disposal by selling to authorized
| recycle. N
- Evaporation Collection, Storage, Transportation
- Residue 30 MT/vT -37.3 & Disposal at authorized TSDF.
i Collection, Storage, Transportation
4. | spent Ol 20 Lit/yr l-51 & use as lubricant in industry plant
| machinery.

The authorization shtali be valid upto 21/03/2027.
The authorization is subject to the conditions stated below and such other
conditions as may be specified in the rules from time to time under the
Environment (Protection) Act-1986.

The authorization is granted to operate a facility for collection, storage within
factory premises transportation and ultimate disposal of Hazardous wastes
as per condition no.5.2 to the industry having valid CCA of this Board.

TERMS AND CONDITIONS OF AUTHORISATION

The applicant shall comply with the provisions of the Environment
(Protection) Act-1986 and the rules made there under.

The authorization or its renewal shall be produced for inspection at the
request of an officer authorized by the Gujarat Pollution Control Board.

The persons authorized shall not rent, lend, sell, and transfer or otherwise
transport the hazardous wastes without obtaining prior permission of the
Gujarat Pollution Control Board.

Any unauthorized change in personnel, equipment or working conditions as
mentioned in. the authorization order by the persons authorized shall
constitute a-beach of this authorization.

The person authorized shall implement Emergency Response Procedure
(ERP)“for which this authorization is being granted considering all site
specHfic possible scenarios such as spillages, leakages, fire etc. and their
possible impacts and also carry out mock drill in this regard at regular
interval of time;

The person authorized shall comply with the provisions outlined in the
Central Pollution Control Board guidelines on “Impiementing Liabilities for
Environmental Damages due to Handling and Disposal of Hazardous
Wastes and Penalty”.

Page 4 of 7



GUJARAT POEH}FION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

10.

11

12.

13.

14.

15.

16.
17.

18.

19.

21.

22,

it is the duty of the authorized person to take prior permission of the Gujarat
Pollution Control Board to close down the facility.

An appilication for the renewal of an authorization shall be made as laid
down in rules 6(2) under Hazardous and Other Waste Rules, 2016.

The imported hazardous and other wastes shall be fully insured for transit as
well as for any accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other
wastes shall be maintained.

The hazardous and other wastes which gets generated during recycling or
reuse or recovery or pre-processing or ulilization of imported hazardous or
other wastes shall be treated and disposed of as per specific conditions of
authorization.

The importer or exporter shall bear the cost of import or export and
mitigation of damages if any.

Any other conditions for compliance as per the Guidelines issued by the
Ministry of Environment, Forest and Climate Change or Central Pollution
Control Board from time to time.

The waste generator shall be totally responsible for (i.e. collection, storage,
transportation and ultimate disposal) the wastes generated.

Records of waste generation, its management and annual return shall be
submitted to Gujarat Pollution Control Board in Form-4 by 30th day of June
of every year for the preceding period April to March.

In case of any accident, details of the same shall be submitted on Form-
11 to Guijarat Pollution Control Board.

As per “Public Liability Insurance Act-91" company shall get
Insurance Policy, if applicable.

Empty drums and containers of toxic and hazard material shall be treated as
per guideline published for “Management & Handling of discarded
containers”. Records of the same shall be maintained and forwarded to
Gujarat Pollution Control Board regularly.

In case of transport of hazardous wastes to a facility for (i.e. treatment,
storage and disposal) existing in a State other than the State where
hazardous wastes, are generated, the occupier shall obtain ‘No Objection
Certificate’ from, the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists.

. Unit shall take all concrete measures to show tangible results in waste

generation, reduction, avoidance, reuse and recycle. Actions taken in this
regard shall be submitted within three months and also along with Form-4.
Industry shall have to display the relevant information with regards to
hazardous waste as indicated in the Hon. Supreme Court's Order in W.P.
No.657 of 1995 dated 14th October, 2003.

Industry shall have to display on-line data outside the main factory gate with
regard to quantlty and nature of hazardous chemlcals bemg handled in the

sencrate W't'@lgéﬁcé’t‘ﬁf’é%‘f‘?@reen GUJarat _ )

Website : hitps://gpcb.gujarat.gov.in O
Papge'5 of 7
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6 SPECIFIC CONDITIONS:- \

6.1

6.2

6.3

6.4

6.5

6.6

6.7

6.8

6.9

The authorized actual user of hazardous and other wastes shall maintain
records of hazardous and other wastes purchased in a passbook issued by
the State Pollution Contro! Board along with the authorization.

Handling over of the hazardous and other wastes to the authorized actual
user shall be only after making the entry in the passbook of the actual user.
In case of renewal of authorization, a self-certified compliance report in
respect of effluent, emission standards and the conditions specified in the
authorization for hazardous and other wastes shall be submitted to SPCB.
The occupier of the facility shall comply Standard operating
procedure/guidelines published by MOEF&CC or CPCB or GPCB from lime
to time.

Unit shall comply provisions of E-Waste Management Rules-2016.

The disposal of Hazardous Waste shall be carried out as per the waste
Management hierarchy.

The occupiers of facilities shall not store the hazardous and other wastes for
a period not exceeding ninety days. Prior permission of the Board shall bé
obtained for extension of the storage period.

The occupier shall maintain the records of generation, sale, storage,
transport, recycling, co processing and disposal of hazardous waste and
make available during the inspection.

The transportation of the hazardous waste shall be carried out in GPS
mounted dedicated vehicles. o

7 GENERAL CONDITIONS: -

71

7.2
7.3

7.4

7.5

7.6

Any change in personnel, equipment or working conditions as mentioned in
the consents form/order should immediately be intimated to this Board.
Applicant shall also comply with the general conditions given in annexure 1.
Whenever due o accident or other unforeseen act or ever, such emissions
occur or is apprehended to occur in excess of standards laid down such
information shall be forthwith reported to Board, concerned Police Station,
Office of Directorate of Health Service, Department of Explosives,
Inspectorate of Factories and local body. A
In case of failure of pollution control equipments, the production process
connected to it _shall be stopped. Remedial actions/measures shall be
implemented immediately to bring entire situation ncrmal.

The Environmental Management Unit/Cell shail be setup to ensure
implementation on and monitoring of environmental safeguards and other
conditions” stipulated by statutory authorities. The Environmental
Management Cell/Unit shall directly report to the Chief Executive of the
organization and shall work as a focal point for internalizing environmental
Issues. These cells/units also coordinate the exercise of environmental audit
and preparation of environmental statements.

The Envircnmental audit shall be carried out yearly and the environmental
statements pertaining to the previous year shall be submitting to this State
Board latest by 30th September every year.

@( N

Page 6 of 7
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N GUJARAT POLMI'ION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

I
‘-”. GANDHINAGAR - 382010,
GPCB (T) 073-23232152

7.7 The Board reserves the right to review and/or revoke the consent and/or
make variations in the conditions, which the Board deems, fit in accordance
with Section 27 of the Act.

7.8 In case of change of ownership/management the name and address of the
new owners/ partners/directors/proprietor should immediately be intimated to
the Board.

« 7.9 Industry shall have to display the relevant information with regard to
hazardous waste as indicated in the Hon. Supreme order in w.p. no. 657 of

1995 dated 14th October 2003
For and on behalf of

GUJARAT POLLUTION CONTROL BOARD

@y\
(T.C.Patel)

Unit Head
No. GPCB/ABD/AMC/CCA-689/ID:10024/ Date:

ISSUED TO:

M/s. A.R.Enterprise

PWD Guest House, Chandola Lake,
Danilimda, Ahmedabad — 3800228.

> Clean Gujarat Green Gujarat
Website : https://gg)cfbigujarat.gov.in

Pageé



ANNEXURE-R

Gujarat Pollutf§rdgEpntrol Board [ PCBId: 10024 1)/
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 Industry Details A.R.Enterprise | Outward No: 66394-15/04/2024 |

Email : Plot No: Phase No: ,

arshamshir@yahoo.com OPP : PWD GUEST HOUSE, CHANDOLA LAKE,DANILIMDA,

Teleoh ] AHMEDABAD - 380028

epnone. DIST : Ahmedabad, TAL : Ahmedabad , SIDC : Dani Limda

0000000

Inspection Id: 769546 ( After SCN Inspection ) RoName: Ahmedabad (City)
2 |Type/ Scale/ Sector / Status: RED / SMALL / Yarn/ Textile processing involving any effluent/emission generating

processes including bleaching, dyeing, printing and colouring / In Operation

3 | Inspection Dt & Time: 29/01/2024 14:50 / Air , Water Person Contacted : Mr. Javed
4 | Env Audit Detail : Sch: N.A, Not Applicable., Year : 2014, On Dt : 31/07/2015

Commissioned Dt :  15/12/2004 Production Start Dt : 15/12/2004 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 25000 _ _ _ _Dom: 2000 _ _ _ _ | Borewells: 1 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 51.000 Dom: 1.500 Tubewsells: 0
7 |Consumer No.(ElectricMeter): Sourceof Water Supply: Borewsll
8 | Disposal Modeof Industrial / Domestic: Zero Discharge/ Soek Pt
9 | DischargePt/Final Receiving Body (Ultimate): _ ZerolLiquid Discharge/0
10 | Status of water consent Under the Water Act,1974: _AWH-126834-21/03/2027 Last Inward: 270724-22/03/2023[DEX]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Flash Mixer,P-Floculator,P-Holding Tank,P-Pri Settling
Tank,Primary,S-Sludge Dry Beds, T-MIt. Effect Evaporator, T-Reverse Osmosis

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =2, Process=0, ETP Cap = 70, Capacity of All = 1.5

APCM Details: Dust Collector,Water Scrubber,Water Sprinkler
Fuel Used : Agro Waste/Briguettes
Stack Attached to : Boiler,Fuel Heater(Thermic)

14

15
16

17

| TSDF Name: _ Bhachau-SaurashtraBnviro ProjectsPvt. Ltd[28203) __  _ _ _ _ _ _ _ _ _ _ ___ ___ __
LabChargesPending: Rs3283000  Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2024-01
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
29/01/2024 SCN 12/04/2024 769546 SCN SCN 798532
17/07/2023 NOT 25/10/2023 33A,, 745215 NOT OTH 756973
30/05/2023 SCN 07/06/2023 738971 SCN COM 744154
Monthly Patrak Data: Last Return: 202401 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 52705, ETP - 3565, APCM - 0 Meter Reading - 34429, Kilo Litre - 631 Meter Reading - 8117, Kilo Litre -
1261
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Gujarat Polluti§rdy@pntrol Board PCB Id: 10024 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
e |- | Electric Company Name (Power Supply) Torrent Power Ltd.
p |- | On East Direction of the location of the Company -Kiran Process-1
p |- | On North Direction of the location of the Company -AMC Road
p |- | On South Direction of the location of the Company -Kiran Process-2
p |- | On West Direction of the location of the Company -Plastic Ware House
0 | - | Production since (Date) or Proposed 15/12/2004
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
General Observation
a |- | Isthe Industry in Operation ?7? Yes as per crux
a |- | ROFileNo ABD-AMC-456
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation Yes
e |- | SMF availability Provided
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media ETP
i |-|Nosof Samples: Stack & Ambient 01,0
Water Parameter
b |- | Source of Water Supply Bore well
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? Yes
e |- | Wasthe ETPin operation ? Yes
f |- | Treatment System ADEQUATE to handle existing effluent | Adequate
g |- | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 04
Remarks
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Gujarat Polluti§dyGontrol Board PCB Id: 10024 1

‘;:;-/-‘: (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Site Observations during Inspection, PCB-ID: (110024 )

| nspection Crux:

Water Observation:
During inspection ETP units along with installed RO units are found in operation. MEE-ATFD found not in
operation. unit has holding tank for RO reject water. Looking to the condition unit has reuse the treated water
from tertiary outlet and RO permit tank, however not provided flow meter for tertiary outlet. Unit has maintain
flow meter record for for Bore well, ETP outlet, RO-Permit, RO reject, MEE condensate. As per record of
previous day closing meter reading noted Bore well-34359, ETP outlet-7978, RO-Permit-10799, RO reject-1410,
M EE condensate-595.7 as per uploaded |ogbook record. looking to the condition unit has provided direct reuse
line from tertiary treated waste water holding tank, however no any flow meter provided accordingly During visit,
unit isfound in operation for printing & finishing work. Unit hasinstalled 6-jigger machine, 2- felt belt, 1-
continuous ager, 1- auto stanter, 1- calendar, 1-zero zero machine. During inspection P+S+T ETP aong with RO
isfound in operation. MEE not in operation. unit has provided UF system for better result for the RO. Unit has
provided additional intermediate waste water holding tanks according to need and retention time. Unit has
provided UF permit is collected in 2000 liter capacity RO1 feed tank.RO1 treatment has (2 tubes x 20 ft length *5
membrane) 10 membrane filtration system. During inspection Feed flow is 2.5 m3/hr,permit flow is 1.5 m3/Hr
and reject flow is 0.9 m3/ Hr observed during inspection. RO1 permit is collected in reuse tank. RO1 reject is
collected in 2000 liter capacity RO1 reject/RO2 Feed tank foir further filtration in RO2 . unit has provided (2
tubes x 20 ft length *5 membrane) 10 membrane filtration system for RO2 treatment. During inspection Feed
flow is 2000 LPH, Permit flow is 1000 LPH & Reject flow is 1000 LPH observed during inspection. Unit has
provided reject storage tank for further evaporation in MEE-ATFD. Unit is member of CETPAHSPA (Z-19) for
cloth processing activity with the booking load of 134000 liters/day after EC-Amendment, however not applied
for CTE amendment AHSPA. Source of water supply is bore well. during inspection stage vise 4 samples are
collected as per given sample details. . No outside discharge observed as per complaint. [511]-16/02/2024

Air Observation:

Unit has provided one steam boiler (cap. 0.7 TPH) with MDC & water scrubber as APCM Unit has also TFH
(cap. 400 U) with APCMs APH & MDC. Unit has utilised only waste fire wood as fuel. No lignite stock
observed. During inspection one flue gas emission sample is collected from common stack as per given sample
details. . During visit, boiler, TFH and provided all APCM are found in operation [511]-16/02/2024

Hazard Observation:

Unit is the member of common TSDF of Eco Care Infrastructures Pvt Ltd vide ECIPL-1968 with validity
13.02.2025. During inspection @ 700 kg ETP sludge & 470 kg MEE salt observed in the premises. Unit has not
maintained used cartridge record, however directly sell out to actual user for as per experience practice.
[511]-16/02/2024

General Observation:

This unit is visited with reference to complaint dated 04.01.2024 submitted by Surti Imran Y akubbhai, 4051,
Behind Anjuman high school, Motabamba, Gollimda, Jamal pur-Ahmedabad This complaint received vide HO
inward No 923 dated 06.01.2024 with the subject of “discharge of poisonous, with color chemicals and untreated
water in the Sabarmati River Illegally.” As per the recent status unit has obtained CTE & CCA-Amendment
under ZLD conditions as per PIL-98/2021 guidelines. Unit has no any connection in local area AMC drainage.
Unit has self sealed existing drainage chamber. During inspection existing drainage chamber is verified with the
cement sealing by the unit as per ZL D condition. Unit has submitted request letter to AMC for drainage
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Gujarat Pollutilg@ntrol Board [_PCB Id: 10024

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

disconnection. During inspection unit is found in operation with the product as per consent. No any other product
and raw material observed which cause for emitting poisonous gases except fire wood fuel. Unit has installed
ETP units for the generated untreated waste water. As per the information given by owner Mr. Javed Samsher
criminal application No. 9020/2023 in gayakwad police station registered against complainer (mr. Surti Imran

Y akubbhai, 4051, Behind Anjuman high school, Motabamba, Gollimda, Jamal pur-Ahmedabad ) by my close
relative and statement no.2 dated regarding coincidence dated 18.10.2023 may be cause of complaint. Witness
photographs are uploaded herewith. Written instruction are given for required compliance.This inspection is
carried out with V.U.Dave (APE-GCPC). [511]-16/02/2024

~ RO Query to Staff: pl discuss [630]-12/04/2024~SCN |ssued [511]-14/04/2024

| recommend : d. Issue Show Cause Notice

W.C Notings: as per |.R.[511-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

6). CTE ammendment 2Rl 4ol APCM W/s upgrade $39.

3). AsH uld ZLD A5 Usl RO Reject evopration HI2 UM MEE Yellsid A4 ot glal HAA 8
EMS adequacy report 4% MEE oll stalatHdl idold Al Aual Hi2e) HIRS Scedule £ H(@elloll watal
wsallds w3RaAUA Yol YRs $4.

4). RO reject water o\ MEE i evoprate $2¢cllo{l 292U collection tank Ml divert sl AUA & B silold
ICIGIENEEEIE

1). YeUsld e1llet AsH ZLD ARA icoldt Al lal HAA 8.

2) AsH WA UM A ZLD A5 ALY Alall HAA B 3icdld CIP process ROT HI2 Al Hlall HAA B.

5). YAlsld €12Ulsl 4 stage wise RO/ETP dell As air sample oll atyoil WAt sl WA 8.

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
4. ¥Ual HAEA CCA of compliance report 2% $29.; We have uploaded 745215(17/07/23) -
compliance report of CCA in CMP Tag. (29/07/2023)
5. AsHHL ETP ol MEE Condensate GUR, flow meter clouad.; We shall 745215(17/07/23) -

install Flow meter on MEE Condensate of ETP, at the earliest and we shall
update you. (29/07/2023)

2. Bcell § H@ellell Production, raw material cluR(el, WRl clungL, w.w. 745215(17/07/23)

generation - treatment - disposal - reuse, Haz. Waste generation -.disposal,
light bills, ETP chemical consumption ¢l data 2% s2¢cll (Qci-? Hl); We have

uploaded required data in 000 Tag. (29/07/2023)
3. No drainage certificate (AMC) H(2+{l Application o] status 2% $29 AHY 745215(17/07/23)
certificate Houll CASHL % $2¢.; We have attached our application to AMC

for issue of Drainage Disconnection Certificate in 000 Tag. We shall submit
the No Drainage Certificate (AMC) after obtaining from AMC. (29/07/2023)

6. ETP o{l logbooks maintain (flow meter) reading & 5<{l.; We shall 745215(17/07/23) -
regularly maintain ETP Logbook with flow meter reading. (29/07/2023)
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Gujarat Polluti§dyQntrol Board

PCB Id: 10024

:*\/-f‘;_\if‘:-/_; (Inspection Report ) - Air,Water ,Hazar dous

-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1. HAlslcl AHA AsH UG ol HOE AHY ETP units (P+S+T+RO1& 2+ | 745215(17/07/23)
Evaporator) Al¢ %lal HAA 8.; We agree for the same. (29/07/2023)
2). YAsld A1 AsH ALY Slal 1A, AsHUl Q2oL ua glal YA Ul | 738971(30/05/23) | Compliance NOT Required
ogflcll HAE; We agree for same. (02/06/2023)
4). AsHa R.O. Permate dl M.E.E. inlet UR scll{le? coudd 8.; We 738971(30/05/23) Fully Complied
agree for same. (02/06/2023)
5). WA Drainage line %1 et 53t 8.; We agree for same. (02/06/2023) | 738971(30/05/23) Fully Complied
7). GlBeR lalsAU A AUAI AU ALl cdoudd 8 dler WoR df 738971(30/05/23) Fully Complied
YA WA 8.; We are attaching herewith copy of PO for Water Scrubber.
(02/06/2023)
3). AsHA P+S+T+U.F.+R.0.1+R.0.2+ M.E.E. installed 52 & Yeusict 738971(30/05/23) Fully Complied
UHA M.E.E. Rlaual wul E.T.P. units Alg Al HAA.; We agree for same.
(02/06/2023)
6). AsHH Yl 5AS2A 205 dal WR.AL WHle AH A Vud lad 8. 738971(30/05/23) | Compliance NOT Required
1). AUl (QrctiRML sall, WR et Hlotoll ygmyl 290l sRale HAd 8. | 738971(30/05/23) Fully Complied
Bl Al YUsRe) YEMRL ot Ul Aol dFeldl Aucl; We wish to inform you that
we have been taking adequate precautions to avoid any kind of pollution
(02/06/2023)
UR Bl BotAe, Yo clol el MEE el UR scll HleR coudl asll 730572(28/03/23) Partial Compliance
cﬂougs @@{Lc{c{l.; We shall install Flow meter on RO Inlet, Reuse Line & MEE
Inlet pipelines at the earliest. (01/04/2023)
UL ARaHL 5EAR 5135 BARS stLolH $A SlaARsAet UBd couddl.; We | 730572(28/03/23) Partial Compliance
shall install color coded Schematic Flow Diagram with Flow Direction in ETP
at the earliest. (01/04/2023)
AsH WA AOUAA P+S+T+UF+RO1+R0O2 sl %lall HOA.; We agree that | 730572(28/03/23) Fully Complied
during visit, P+S+T+UF+R0O1+R0O2 were in operation (01/04/2023)
MEE oll GU00L wR. 30 RFs2 oll Ycll Aol ueld UG selHl WA 730572(28/03/23) Partial Compliance
otell Al MEE Alg sl olle MEE 3UR2let wicddldt $l2lolgt 2% sdl; We
shall submit photographs when we shall start operating MEE. (01/04/2023)
Yelslcd UHA AsH slRd wlal HAA.; We agree that Unit was in operation | 730572(28/03/23) Fully Complied
during visit. (01/04/2023)
PIL 98/2021 oll §5Hoj UlGel $R9.; We shall strictly follow PIL 98/2021 order. | 730572(28/03/23) Partial Compliance

(01/04/2023)
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Gujarat Pollutig@ntrol Board

(Inspection Report ) - Air,Water ,Hazardous

PCB Id: 10024

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (10024)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1 A-3  510Itr for pm & 60 Itr for each  [1500-1530 REP | from common stack attached to boiler & tfhthrough  [15/2196
s02 & nox / 121 lapcm ~
2 | W-11 @6-7phonphstrip/29 1325-1325 REP |treated waste water collected from ro reject ~ light yellowish tint
3 | W-11 @7-8phonphstrip/28 1320-1320 REP |treated waste water collected from ro permeate ~ colourless
4 | W-11 @7-8phonphstrip/28 1315-1315 REP |treated waste water collected fromroinlet ~ light greyish tint
5| W-11 @9-100onphstrip /30 1310-1310 REP |untreated waste water collected from collection tank ~  violet
B Process Stacks
Cc Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 30 cmn stk with bir & YES DUSWSC | Agro 0.7MT/d not in operation
TFH Waste/Briquette during visit
S
2 | Fuel Heater 0 [cmn stk with blr & YES DUSWSP | Agro 05MT/d not in operation
(Thermic) TFH Waste/Briquette during visit
s
D Detailsabout Hazardous Waste M anagement :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Empty barrels/containerg/liners contaminated with hazardous | -33.1 3.600-M.T | COL,REU,STO,TRA
chemicals /wastes
2 | Concentration or evaporation residues | -37.3 30.000-M.T| COL,DSS,STO,TRA
3 | Used or Spent Qil | -51 0.022-M.T| COL,CYC,REU,STO,TRA
4 | Chemical sludge from waste water treatment | -35.3 2.400-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |bleaching & printing of cloth 0.000| 330000.000- MTS 0.000|PIs delete this
2 |cloth processing (dyeing, printing & finishing) 330000.000] 330000.000 - MTS 330000.000|Applying for CCA-Amend- ZLD
F Raw material :
S Raw Material Name Capacity - Unit / Month
1 |bleach liquor (solution) 2.000- M.T
2 |dyes & chemicals 0.400-M.T
3 |grey cloth 330000.000 - MTS
4 |printing gum 0.150-M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:27.000 |WWG : 52.500 Water Source Remark
1 |Boiler Feed 15.000 1.000 Borewell
2 | Domestic Purpose 2.000 1.500 Borewell
3 | Mnfg Process 0.200 0.000 Borewell
4 | Wash Water 56.800 50.000 Borewell 47.5 KLPD water isrecycled
to RO Plant
H Solid Waste

Inspection Team :

D.S.Patel, SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

15/04/2024
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Gujarat Pollutigontrol Board PCB |d: 10024

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Signature By(D.S.Patel, SO)
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,QQ:-\-':'H% ANALYSIS REPORT FOR AIR Gujarat Pollution Control Board
%

g\(— TYPE : Stack-l1e72? AN N EXU RE_RI I I Central Laborat@

Paryavaran Bhavan
W Sample ID:416579 - Analysis Completion:19/02/2024 | Sector-10A
Gandhinagar-382010

Tele:23222756

Yarn / Textile processing involving any effluent/emission generating
processes including bleaching, dyeing, printing and colouring / LAB
Inward : 103798

1. Name & : A.R. Enterprise - 10024
2. Address of the Unit : Plot No: Phase No: ,OPP: PWD GUEST HOUSE,CHANDOLA LAKE,DANILIMDA
AHMEDABAD - 380028,Taluka : Ahmedabad, District : Ahmedabad, GIDC : Dani Limda
3. Nature of Sample : REP-Representative/Grab , (Insp Type : SCN-After SCN Inspection)
4. Sample Collected By : D.S.Patel, SO
5. Date & Time of Collection & Receipt : 29/01/2024, (1500 to 1530)
6. Date of Start & Completion of Analysis : 05/02/2024 & 19/02/2024
7. Sampling Point : from common stack attached to boiler & TFH through APCM ~
8. Fuel : Imp. Coal
9. APCM : Cyclone + W.S. + M.D.C.
10. Thimble & Weight (gm) : 15/2196
11. Temperature on Collection : 121 & Volume-Absord Media : 50 ml each for SOx and NOx
12. Volume-Gas Passed : 510 Itr for PM & 60 Itr for each SO2 & NOx
13. Parameters : 3 & Oper Time(Min) : 30
Sr Parameter Unit Test Method Range of Testing Result
PM-Stack MG/NM3 IS: 11255 (Part — 1), 1985 (Reaffirmed 1999) 1 -5000 mg/NM3 110.19
2 | SO2-Stack (PPM) PPM 1S: 11255 (Part — 2), 1985 (Reaffirmed 2009) 5 - 500 mg/NM3 19.33
3 | NOX-Stack PPM 1S:11255(Part-7), 2005 5 - 500 mg/NM3 1.02

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 19/02/2024

_ f’l«,(’».’& SR

Dr. S. N. Agravat

Field Observation :
20/11/2024 18:38:09 1DBA4986-0A1E-409F-A0B8-BA411B784CBC Page 1 of 1
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPI15 7 8

Sample ID:416591 - Analysis Completion:20/02/2024

Gujarat Pollution Control Board
Central Laboratory

Paryavaran Bhavan

| Sector-10A

&

Yarn / Textile processing involving any effluent/emission generating processes

Gandhinagar-382010
Tele:23222756

including bleaching, dyeing, printing and colouring / LAB Inward : 103562

TEST REPORT

40

\ Test Report No. : 103562

Date: 20/02/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 NN AW

: A.R. Enterprise - 10024

: Plot No: Phase No: ,OPP : PWD GUEST HOUSE,CHANDOLA
LAKE,DANILIMDA

: REP-Representative/Grab, (Insp Type : SCN-After SCN Inspection)
: D.S.Patel, SO

: 0

: 416591

: 29/01/2024 , (1325 to 1325) & 30/01/2024

: 30/01/2024 & 20/02/2024

treated waste water collected from RO reject ~

: 29 & pH Range on pH Strip :@ 6-7 pH on pH strip
: as per barcode & Color & Appearance :light yellowish tint
: Ind :25.000 , Dom :2.000 & Ind :51.000 , Dom :1.500

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 29
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.58
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 98
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 2314
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 22
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 5.49
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 960
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 479
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 109
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 26

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 20/02/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

20/11/2024 18:39:22

Page 1 of 1
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPI15 7 9

Sample ID:416589 - Analysis Completion:20/02/2024 |

&

Yarn / Textile processing involving any effluent/emission generating processes

including bleaching, dyeing, printing and colouring / LAB Inward : 103561

TEST REPORT

Gujarat Pollution Control Board
Central Laboratory
Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Tele:23222756

41

\ Test Report No. : 103561

Date: 20/02/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 NN AW

: A.R. Enterprise - 10024
: Plot No: Phase No: ,OPP : PWD GUEST HOUSE,CHANDOLA
LAKE,DANILIMDA
: REP-Representative/Grab, (Insp Type : SCN-After SCN Inspection)
: D.S.Patel, SO

: 0

: 416589

: 29/01/2024 , (1320 to 1320) & 30/01/2024
: 30/01/2024 & 20/02/2024
treated waste water collected from RO permeate ~

: 28 & pH Range on pH Strip :@7-8 pH on pH strip
: as per barcode & Color & Appearance :colourless
: Ind :25.000 , Dom :2.000 & Ind :51.000 , Dom :1.500

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 28
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.88
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 3.0
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 1020
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 6
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 2.24
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 595
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 123
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 27
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I <5

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 20/02/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

20/11/2024 18:39:55

Page 1 of 1
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPI15 8 0

Sample ID:416587 - Analysis Completion:20/02/2024 |

&

Yarn / Textile processing involving any effluent/emission generating processes

including bleaching, dyeing, printing and colouring / LAB Inward : 103560

TEST REPORT

Gujarat Pollution Control Board
Central Laboratory
Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Tele:23222756

42

\ Test Report No. : 103560

Date: 20/02/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 1 NN AW

: A.R. Enterprise - 10024
: Plot No: Phase No: ,OPP : PWD GUEST HOUSE,CHANDOLA
LAKE,DANILIMDA
: REP-Representative/Grab, (Insp Type : SCN-After SCN Inspection)
: D.S.Patel, SO

: 0

: 416587

: 29/01/2024 , (1315 to 1315) & 30/01/2024
: 30/01/2024 & 20/02/2024
treated waste water collected from RO inlet ~

: 28 & pH Range on pH Strip :@7-8 pH on pH strip
: as per barcode & Color & Appearance :light greyish tint
: Ind :25.000 , Dom :2.000 & Ind :51.000 , Dom :1.500

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 28
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.87
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 68
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 1442
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 18
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 6.84
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 683
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 220
9 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 86
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 22

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 20/02/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

20/11/2024 18:40:27
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPI15 8 1

Sample ID:416584 - Analysis Completion:20/02/2024 |

&

Yarn / Textile processing involving any effluent/emission generating processes

including bleaching, dyeing, printing and colouring / LAB Inward : 103559

TEST REPORT

Gujarat Pollution Control Board
Central Laboratory
Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Tele:23222756

43

\ Test Report No. : 103559

Date: 20/02/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 NN AW

: A.R. Enterprise - 10024
: Plot No: Phase No: ,OPP : PWD GUEST HOUSE,CHANDOLA
LAKE,DANILIMDA
: REP-Representative/Grab, (Insp Type : SCN-After SCN Inspection)
: D.S.Patel, SO

: 0

: 416584

1 29/01/2024 , (1310 to 1310) & 30/01/2024
: 30/01/2024 & 20/02/2024
untreated waste water collected from collection tank ~

: for further treatment in to ETP

: 0

: 30 & pH Range on pH Strip :@ 9-10 on pH strip
: as per barcode & Color & Appearance :violet
: Ind :25.000 , Dom :2.000 & Ind :51.000 , Dom :1.500

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 | pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or| 8.00
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 2410
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 2690
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 190
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 28.72
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 975
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 452
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1633
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I 26
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 665

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 20/02/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

20/11/2024 18:41:02
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ANNEXURE-RIV

| — . . 4
(1;32 Gujarat Pollution Control Board
SHOW CAUSE NOTI Ahmedabad (City)
——_——_— 3rd Floor, Gujarat Pollution Control Board (Old
N .
ot Ty e PCBID: | ULz | Building)
| g Legal ID : | 64224 | Paryavaran Bhavan, Sector - 10A
Gandhinagar - 382010
Tele : (079) 27556631, 27556632
ACT : Air , Hazardous Show Cause Notice DATE : 12/04/2024

WHEREAS, the Officias of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short),
conducted inspection on 29/01/2024 in order to verify the statements made by you in your application for Consent to
Operate under the Air , Hazardous Act / to ascertain the Compliances of Conditions specified in Consent Order.

WHEREAS during the inspection it was observed that:-

Reason :

(1)Unit has provided one steam boiler (cap. 0.7 TPH) with only MDC , unit still not installed water scrubber as
APCM as per CTE condition.

(2)Unit has not maintained used cartridge record.

NOW THEREFORE, in exercise of the powers vested with this Board

Under section 31(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981

Under Hazardous Waste (Management, Handling & Transboundary Movement) Rules 2008

notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in
view of the non compliance observed above and why legal action should not be initiated as per the provision of the
Acts which may include rejection of your application and suspension/ closure of your unit.

For and on behalf of
Gujarat Pollution Control Board

: P
OF
Dr. Tallika Patdl, SSO

NO : SCN-798532 , 12/04/2024

A.R. Enterprise,

Plot No: Phase No:, OPP : PWD GUEST HOUSE,
CHANDOLA LAKE,DANILIMDA,

AHMEDABAD,

Dist : Ahmedabad, Tal : Ahmedabad, SIDC : Dani Limda
Phone : 0000000

COPY TO :-
The Unit Head(P.C.B.), Ahmedabad
For Y our Information.

Printed On : 12/04/2024 1-Through XGN NI



E-mail : waww arshamshir@yahoo.com

Evaluating unlicensed DynamicPDF feature. Click here for dgiai .jé:O:eval] @ (O} : 2535100(ANN EXJJRE-B\-)V
J

Messrs I e

SPECIALIST IN : EXPORT IN COTTON FABRICS & SCREEN PRINTING A. R. ENTERPRISE

120/1, Opp. PW.D. Rest House, Nr. Chandola Talav, Raf. No. : Date
Danilimda Narol Road, Ahmedabad {(Gujarat) INDILA. A a :

Page 1/2
000 (GPCB SCN Reply L etter 23-04-24)

To, April 23, 2024.
Gujarat Pollution Control Board Ahmedabad RO.
Gandhinagar — 382 010.

Kind Attn. : Dr. Tarlika Patel, Regional Officer.
Sub : Show Cause Notice

Your Ref. No: SCN No.: 798532, 12/04/2024

ID.; 10024.

Dear Sir,

With reference to above, we wish to clarify matter as follows:

Q.1  Unit has provided one steam boiler (cap. 0.7 TPH) with only MDC , unit still not installed
Water Scrubber as APCM as per CTE condition.

Comp We are using White Coal (Bricked) & Fire Wood as fuel. So, we not install Water Scrubber as
APCM. We assure you to install and commission Water Scrubber as and when required.

Q.2  Unit has not maintained used cartridge record.

Comp We wish to inform you that we are maintaining recoird of used cartridge: Pre-treatment for RO
Plant. We are attaching herewith copy of the same for your reference. Also we undertake to

maintain records regularly.

With all above, we request you to please consider oui case sympathetically and not to withdraw our CTE/CCA
and allow us to continue operating our Unit as per CC&A.

Thanking Y ou,
Yours Faithfully,

FPH., A. R ENTERPRISE
f e —— ey #

PRNP | AlITHDRI FD SIGN.

CCWC: GPCB Gandhinagar HO- Unit Head: Ahmedabad City District, for information

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 23/04/2024 16:12:51 from IP No: 106.203.215.191.
B. 10024-A.R. Enterprise accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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Messrs

104

SPECIALIST IN : EXPORT IN COTTON FABRICS & SCREEN PRINTING

120/1, Opp- PW.D. Rest House, Nr. Chandola Talav,
Danilimda Narol Road, Ahmedabad {(Gujarat) INDILA.

A. R. ENTERPRISE

E-mail : waww arshamshir@yahoo.com

Gorve (o )

Page 2/2

DETAILS OF CARTRIDGE USE

Month Cartridge Use
Mar '23 5
April '23 8
May '23 7
June '23 9
July '23 11
Aug '23 17
Sep '23 21 ]
Octo '23 10
Nov '23 8
Dec '23 28
Jan '24 32
Feb '24 20
Mar '24 10
Total 186

FOR. A. R, ENTERPRISE
.":"1-—-{-—3:""“——'5"'?._‘{

PRAP | AlITHDRICRD SIGN.

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 23/04/2024 16:12:51 from IP No: 106.203.215.191.

B. 10024-A.R. Enterprise accepts the LEGAL responsibility

and undertakes that the furnished information is CORRECT & ACCURATE.



ANNEXURE-RVI

Gujarat Pollutii@Epntrol Board PCB Id: 10024 4/
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 Industry Details A.R.Enterprise | Outward No: 67699-21/11/2024 |

Email : Plot No: PhaseNo: ,

arshamshir@yahoo.com OPP : PWD GUEST HOUSE, CHANDOLA LAKE,DANILIMDA,

Teleoh ] AHMEDABAD - 380028

epnone. DIST : Ahmedabad, TAL : Ahmedabad , SIDC : Dani Limda

0000000

Inspection Id: 826772 ( H.O.Reference) RoName: Ahmedabad (City)
2 |Type/ Scale/ Sector / Status: RED / SMALL / Yarn/ Textile processing involving any effluent/emission generating

processes including bleaching, dyeing, printing and colouring / In Operation

3 | Inspection Dt & Time: 19/11/2024 14:30/ Air , Water Person Contacted :  Yasinbhai Samshir (owner)
4 | Env Audit Detail : Sch: N.A, Not Applicable., Year : 2014, On Dt : 31/07/2015

Commissioned Dt :  15/12/2004 Production Start Dt : 15/12/2004 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 25000 _ _ _ _Dom: 2000 _ _ _ _ | Borewells: 1 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 51.000 Dom: 1.500 Tubewsells: 0
7 |Consumer No.(ElectricMeter): Sourceof Water Supply: Borewsll
8 | Disposal Modeof Industrial / Domestic: Zero Discharge/ Soak Pt
9| DischargePt/Final Receiving Body (Ultimate): _ ZeroLiquid Discharge/0
10 | Status of water consent Under the Water Act,1974: _AWH-126834-21/03/2027 Last Imward: 270724-22/03/2023[DEX]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : P-Chemica Dousing Tank,P-Collection Tank,P-Flash Mixer,P-Floculator,P-Holding Tank,P-Pri Settling
_ |Tank,Primary,S-Sludge Dry Beds T-MIt. Effect Evaporator, T-ReverseOsmoss
12 |Whether Industry isa member of CETP ? No
13 |Boilers=1, DG Sets=0, Flue Gas =2, Process=0, ETP Cap = 70, Capacity of All = 1.5

APCM Details : Dust Collector,Water Scrubber,Water Sprinkler
Fuel Used : Agro Waste/Briguettes
Stack Attached to : Boiler,Fuel Heater(Thermic)

14

15
16

17

| TSDF Name: _ Bhachau-SaurashtraEnviro ProjectsPvt. Ltd[28203) __ _ _ _ _ _ _ _ _ _ _ ____ ___ __
LabChargesPending: Rs3283000 Water CessChargesPending: NIL
Last Env. Form V : 2023-2024 Water CessReturn : 2017-2018 HW Monthly Return : 2024-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
19/07/2024 NOT 05/09/2024 33A,, 811922 NOT OTH 821025
29/01/2024 SCN 12/04/2024 769546 SCN SCN 798532
17/07/2023 NOT 25/10/2023 33A,, 745215 NOT OTH 756973
Monthly Patrak Data: Last Return: 202410 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 42769, ETP - 1801, APCM -0 Meter Reading - 2975, Kilo Litre - 320 Meter Reading - 13919, Kilo Litre -
620

21/11/2024 1/6 (Through XGN)




Gujarat Polluti§i@@pntrol Board PCB Id: 10024

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo ABD-AMC-456

b |- | Industry Operating without CCA No.

Cc | - | Has Production exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? N.A

h |- | Provision of any STAND-BY Pump ?? N.A

Air Related

a | - | Fuel Type confirmitivewith CCA ? Yes

b |- | Av. Fuel Consumption EXCEEDING CCA limits No.

c |- | APC Measures confirmitive with CCA conditions ?? Yes

d |- | ALL APCMsarein operation Yes

e |- | SMF availability Provided

f | - | Thick Smoke observed in Flue Gas/Processes ?? No.

g |- | ph of Scrubbing Media as per requirement ?? Yes

h |- | Ultimate Disposal of Scrubbing Media N.A

i |-|Nosof Samples: Stack & Ambient 01,0

Water Parameter

b |- | Source of Water Supply Bore well

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 0
Remarks

Site Observations during Inspection, PCB-ID: (10024)

21/11/2024 2/6 ( Through XGN )




Gujarat Polluti$i@Gontrol Board PCB Id: 10024 35

‘:‘fvﬁv‘v‘: (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| nspection Crux:

Water Observation:

Source of fresh water is bore well. Flow meter is provided with Borewell and reading observed was 3092.112
M3. Unit has obtained CGWA certificate for 72.50 KLD ground water extractions, which expired on 01/02/2024.
Now, unit has applied for CGWA certificate renewal. The wastewater generated from manufacturing activity is
treated in provided ETP to achieve ZLD. Unit has provided Primary-Secondary-Tertiary ETP units, UF, RO-1,
RO- 2, MEE and centrifuge. During visit, provided ETP units are found in operation. Unit has provided facility
for udge removal facility from secondary settling tank. As per flow meter provided the readings observed are, 1)
After tertiary —14137 M3, 2) RO permeate -16086.123 m3, 3) RO regject — 2310.77.77 m3 and 4) MEE condensate
— 1104 m3. Unit has maintained ETP logbook and Borewell logbook [451]-20/11/2024

Air Observation:

Unit has provided 1- Steam Boiler (Cap.: 0.75 TPH) with MDC and water scrubber and 1- TFH (Cap.: 400 U)
with APH and MDC as an APCM with common Stack. Wood is used as fuel. During visit boiler, TFH and
APCM are found in operation. One stack sample is collected from common stack. [451]-20/11/2024

Hazard Observation:
Unit is member of Eco care TSDF site, valid up to 13/02/2025 for disposal of ETP sludge. During visit @ 4 MT
ETPdudge & 2.2 MT MEE salt observed stored. Contacted person instructed to disposeit. [451]-20/11/2024

General Observation:

Thisunitisvisited w .r. to H.O. regarding NGT matter fresh IR. During visit unit isfound in operation and
bleaching and printing of cloth is going on. Unit has CCA for Bleaching and Printing of Cloth — 3,30,000
Meter/Month with ZLD conditions, valid up to 21/03/2027. Unit has provided jiggers— 8 nos., jet — 1 no., stentor
— 1 no., flat belt — 02 nos., calendar — 1 no. and zero zero — 1 no. Unit has applied for CGWA renewal. Necessary
written instructions are given to the person contacted during visit. Photographs of the site situations are attached
herewith. Thisvisit is carried out with Mr. S.L.Rangaparia, A.P.E., GCPC. [451]-20/11/2024

~ RO Comments/Reply :Unit visited wrt NGT matter as per HO instructions...-21/11/2024

| recommend : a. Kegp on Records + Notings

W.C Notings: as per crux[451-DEE]~

Specific Instructions given to Industry at thetime of visit , for Pt to Pt Compliance

Yellsld UHA P+S+T ETP+UF+RO 1+R0 2+MEE Al %lcll HAA. MEE salt A centrifuge $2 9.

YAlsld AHA AsH UG Slal HOA. Bleaching, Printing 24al finishing activity AUlg %lal HOA.

Hadl usts 0YAR wude sl

Sludge o\ TSDF site Xl dispose $2cll.

YCAlslc AHA 800 kg boiler 2ol 400 U TFH UG %lall HOE. Boiler 418 MDC+ scrubber il TFH 1 MDC
APCM d3l3 coudd 8. APCM through common stack Hiell 1 air sample llacd 9.

21/11/2024 3/6 ( Through XGN )




Saar
-y

Gujarat Pollut$i@&ntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 10024 qT

Compliance Observed in this I nspections.

logbook @ewadl.

Instructions in Previous Visits and Reply Insp Det Instruction Status
CGWA Renewals{l Permission Aacll, cll$al el scll. 823444(16/10/24) -
YLl €R1lsl Boiler, TFH el AoUAA APCM UG lall HA. 823444(16/10/24)
AsHall ETPHL §E 04- wastewater sample AsAd 3 8. 1) Collection | 823444(16/10/24)
of ETP 2) After Tertiary 3) RO Inlet 4) RO Reject
YCAlslcl €R12el AsHUL Printing & Bleaching AUlG ¥lall HAA. 823444(16/10/24)
dceell 06-Hldall Production, Raw Material, Water Consumption, ETP 823444(16/10/24)
logbook, ETP Chemical Consumption, ETP Sludge & Evaporation residue
generation & disposaletl 32l 2% $2cll.
YeAsld eR12Ulel WsHHL @03 MT ETP Sludge %lall HAA, % dispose 31 823444(16/10/24)
manifest WA el xRl scll.
YAlsld €R12lel P+S+T+UF+RO1+RO2+MEE+ Centrifuge sl %lall 823444(16/10/24)
HAA.
7). syl ETP Hiell 5 4 sample ETP As(Ad 53¢t 9. 811922(19/07/24)
3). AsHUL ETP sludge stock 1800 kg & el BcA last dispose date 811922(19/07/24) -
31/03/2022 il A% dispose 53¢ Wl RAURULE sludge dispose 53 atell.
2). WsHHL P+S +T+ UF+RO1+ RO2+MEE+Centrifuge Provide $3c, YCclslcl | 811922(19/07/24)
AHA ETP slRd lal Hdc.
1). YEslcl UM AsHML bleaching printing of SIH ALY Xlcll HAA. 811922(19/07/24)
6). Renewal CGWA o{l copy upload s2¢ll. 811922(19/07/24)
5). 8CAl S HIXMell production, water consumption, WWG, ETP chemical 811922(19/07/24) -
consumption, sludge generation, evaporation residue oil data 2% $2cll.
4). Secondary settling tank &l sludge [Astet Hdell cacran sl 811922(19/07/24) -
Yelsld €Ul MEE Alg Sl HAA 8, URg MEE Feed line Wolx dioll 792495(02/05/24)
dlaitell MEE Feed line UR sleMl @audd sAlMle? ol MEE inlet line UR o195
sAHleR coudll 3818 [Aewad.
AsHo] 3% SASAct 2R (Yol SL2ULS Y¥0) Al WASHotl UWIAell *>cll | 792495(02/05/24) —
U el wust Bedl SIURAA @lRl € sRAUMHL WAA B.
YAlsld €12lol AsH ZLD 2Rl wcdld UG ol 1A B. 792495(02/05/24)
UsHall RO CIP Circulation tankell ETPHL mlalcdl ctget uR sclldle: coudl | 792495(02/05/24)

21/11/2024 4/6 (Through XGN )
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Gujarat Polluti$i@Qpntrol Board

(Inspection Report ) - Air,Water ,Hazardous

[ PcB Id: 10024 3 1

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (10024)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1 A-3 [B10Itr for pm & 60 Itr for each  [1440-1510 REP | common stack attached to boiler and tfh through apcm ~31/8452
s02 & nox / 110
B Process Stacks
Cc Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 30 cmn stk with bir & YES DUSWSC | Agro 0.7MT/d not in operation
TFH Waste/Briquette during visit
s
2 | Fuel Heater 0 [cmn stk withblr & YES DUSWSP | Agro 05MT/d not in operation
(Thermic) TFH Waste/Briquette during visit
s
D Detailsabout Hazardous Waste M anagement :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Empty barrels/containerg/liners contaminated with hazardous | -33.1 3.600-M.T | COL,REU,STO,TRA
chemicals /wastes
2 | Concentration or evaporation residues | -37.3 30.000-M.T| COL,DSS,STO,TRA
3 | Used or Spent Qil | -5.1 0.022-M.T| COL,CYC,REU,STO,TRA
4 | Chemical sludge from waste water treatment | -35.3 2.400-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |bleaching & printing of cloth 0.000| 330000.000 - MTS 0.000|PIs delete this
2 |cloth processing (dyeing, printing & finishing) 330000.000] 330000.000 - MTS 330000.000|Applying for CCA-Amend- ZLD

F Raw material :

S Raw Material Name Capacity - Unit / Month
1 |bleach liquor (solution) 2.000- M.T
2 |dyes & chemicals 0.400-M.T
3 |grey cloth 330000.000 - MTS
4 |printing gum 0.150-M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC:27.000 |WWG : 52.500 Water Source Remark
1 | Boiler Feed 15.000 1.000 Borewell
2 | Domestic Purpose 2.000 1.500 Borewell
3 | Mnfg Process 0.200 0.000 Borewell
4 |Wash Water 56.800 50.000 Borewell 47.5 KLPD water isrecycled
to RO Plant
H Solid Waste

Inspection Team : M J.Shah, SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

= =>—— T

21/11/2024

5/6 ( Through XGN )
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Gujarat Pollutii@@pntrol Board PCB Id: 10024 J2
W (Inspection Report ) - Air,Water ,Hazardous

-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Signature By(M.J.Shah, SO)

21/11/2024 6/6 ( Through XGN )
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10024 a.r. enterprise M' OTH 19/11/2024 AW 451 1/0/0
Plant Machineries
Plant Machineries
Plant Machineries ETP

53



1

10024 a.r. enterprise M' OTH 19/11/2024 AW 451 1/0/0
ETP Aeration tank
ETP UF
RO-1 RO-2




193

10024 a.r. enterprise 826772 OTH 19/11/2024 AW 451  1/0/0
MEE Centrifuge
Boiler TFH
MDC Water scrubber




1

10024 a.r. enterprise

826772" ~OTH

19/11/2024

AW 451

1/0/0

ETP logbook

56



10024 a.r. enterprise 826772' OTH 19/11/2024 AW 451 1/0/0




,QQ:-\-':'H% ANALYSIS REPORT FOR AIR Gujarat Pollution Control Board
%

f LAt TYPE : smck-}q'(gﬁ AN N E X U R E _ RV| | Central Laborat@8

Paryavaran Bhavan
W Sample ID:461195 - Analysis Completion:20/11/2024 | Sector-10A
Gandhinagar-382010

Tele:23222756

Yarn / Textile processing involving any effluent/emission generating
processes including bleaching, dyeing, printing and colouring / LAB
Inward : 110902

1. Name & : A.R. Enterprise - 10024
2. Address of the Unit : Plot No: Phase No: ,OPP: PWD GUEST HOUSE,CHANDOLA LAKE,DANILIMDA
AHMEDABAD - 380028,Taluka : Ahmedabad, District : Ahmedabad, GIDC : Dani Limda
3. Nature of Sample : REP-Representative/Grab , (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By : MLJ.Shah, SO
5. Date & Time of Collection & Receipt : 19/11/2024, (1440 to 1510)
6. Date of Start & Completion of Analysis : 20/11/2024 & 20/11/2024
7. Sampling Point : Common stack attached to Boiler and TFH through APCM ~
8. Fuel : Wood
9. APCM : MDC+WS
10. Thimble & Weight (gm) : 31/8452
11. Temperature on Collection : 110 & Volume-Absord Media : 50 ml for each
12. Volume-Gas Passed : 510 Itr for PM & 60 Itr for each SO2 & NOx
13. Parameters : 3 & Oper Time(Min) : 30
Sr Parameter Unit Test Method Range of Testing Result
PM-Stack MG/NM3 1S: 11255 (Part — 1), 1985 (Reaffirmed 1999) 1 -5000 mg/NM3 20
2 | SO2-Stack (PPM) PPM 1S: 11255 (Part — 2), 1985 (Reaffirmed 2009) 5 - 500 mg/NM3 11.25
3 | NOX-Stack PPM 1S:11255(Part-7), 2005 5 - 500 mg/NM3 0.122

Laboratory Remarks : Approved By:682-aee_682 Dt.: 20/11/2024

_ f”,‘v‘(ﬂ./& N

Dr. S. N. Agravat

Field Observation:  most urgent (ngt matter)
21/11/2024 10:57:24 DOD94F44-D02F-483C-B6F2-FBC612900CD9 Page 1 of 1
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